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NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 14.08.2020
THROUGH VIDEO CONFERENCING
CAUSE LIST
PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala
2. Hon’ble Member (T), Shri Ashutosh Chandra
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None appears for the Respondent. ugh Video Conference.

No objections have been filed.

Post the case ‘for hearing’ on 07.09.2020.
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